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them who proceed on leave from that 
port;

(b) whether these authorities have 
confiscated goods which are persona' 
used belongings of the passengers and 
officers/crew of the ships at that port 
only;

(c) whether the rules provide that 
such used belongings are allowed free 
and new ones for their jiersonal/fami- 
ly use only after charging customs 
d u ty  and penalty if necessary; and

(d) if so, the reasons for their 
harassment and confiscation of such 
personal normal belongings?

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI
H. M. PATEL): (a) to (d ). There is 
no passenger traffic at Visakhapatnam 
port. Officers and members of ships’ 
crew are entitled to baggage allow
ances under the provisions of Baggage 
Rules, 1970 and ITC Public Notice No. 
13/71 dated 1-2-1971 but only at the 
time of final pay off on termination 
of their engagement. Items of baggage 
in excess of the allowances indicated 
in the said Rules or the Public Notice 
are liable to confiscation under the 
law and are dealt with accordingly.
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Banking facilities in tribal and back
ward areas

4507. SHRI P. S. RAMALINGAM: 
Will the Minister of FINANCE A M ) 
r e v e n u e  a n d  BANKING be pleased
to state;

(a) the present position of ;ivailabi- 
lity of banking facilities in tribal and 
backward areas;

(b) analysis, if any, made regarding 
the loans given to weaker sections in 
such areas for their economic re
generation;

(cj whether Government propose to 
augment the banking facilities in 
such areas;

(d) if so, the particulars thereof; 
and

(e) the precise position o f banking 
facilities in the HjJ<iiri hills area in 
Tamil Nadu and whether plans have 
been formulated to increase such fa
cilities?

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI H. 
M. PATEL>; (a) Reserve Bank have 
reported that as at the end of March
1977 there were 10,675 commercial bank 
branches located in 240 industrially 
backward and tribal districts. As on 
that date banks had 923 licences pend
ing with them for opening branches in 
these districts.




